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'ACT No. V or 1915,

Passep BY THE GovERNoR GENERAL OF INpIA 1IN CoUNcIL, -

(Recewd the assent of the Governor Gemeral on the 22nd
Marck, 1915.)

An Act further to amend temporarily the
Indian Paper Currenqy Act, 1910.

%N JHEREAS it is temporarlly expedient further to -
amend the Indian Paper Currency Act, 1910; It
is hereby enacted as follows :—

1. This Act may be called the Indian Paper Short title.
Currency (Temporary Amendment) Act, 1915.

2. During the continuance of the present war and Amendment
for a period of six months thereafter, section 22 of °f fection 22
the Indian Paper Currency Act, 1910, shall be con-Paper -

strued as if for the words ‘“one hundred and forty Currency Adk.

_millions ” in that section the words two hundred

millions ** were substituted.

3. The Indian Paper Currency Amendment Ordi- §epeetof |

nance, 1915, is repealed _ of 1815,



